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   Heard both the learned counsels. 
 
Learned counsel for the respondents submits that he has 
filed the compliance report where the order dated 
10.10.2019 has been enclosed by which the order of this 
Tribunal has been complied with. Learned counsel for the 
applicant has agreed to it. 
 
In view of the above CP is dropped. Notices discharged. 
 
All the pending MAs are disposed of accordingly. 
 
Copy of this order be handed over to both the learned 
counsels. 
 

 



  
( SWARUP KUMAR MISHRA) 
            MEMBER (J)              
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